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capacity from three to four ships per annum, 
the Shipyard has introduced produc-
tion control measures· in the HuB and 
Blacksmith shops and taken steps to 
improve the handling facilities in the Hull 
shops and cranage facilities at the berths. 

PAK AGENTS 

2310. SHRI SHRI CHAND GOEL : 
SHRI KAMESHWAR SINGH: 
SHRI P. VISHWAMBHARAN: 
SHRI A. SREEDHARAN: SHRI 
J. B. SINGH: 

WiU the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether it is a fact that four Pale 
agents were held on the 8th September, 
1967 near Sudhan post; 

(b) if so, whether they are still in cus-
tody ; and 

(c) the action taken against them ? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN) : (a) to (c). The 
Government have infonnation only re-
garding the anest of four iUega! entrants 
from Pakistan, on 4th September, 1967, 
near a post called Mudhan in Gujarat. 
They have been prosecuted under Rules 3 
and 6 of the Indian Passport Rules and sec-
tion 14 of the Foreigners' Act. The case 
is sub judice. The accused persons are not, 
however, suspected to be Pakistan agents 
.and are on bail. 

PREvENTIVE DETENllON Acr .AND 
D.I.R. . 

2311. SHRI SAMAR GURA : WiU tbc 
Minister of HOME AFFAIRS be pleased 
to state : 

(a) the names of the States that have 
applied Preventive Detention Act after last 
gooeral elections and the number of persons 
arrested under the Act, State-wise; 

(b) the classifications of charses brought 
.against these arrested persons; 

(c) the number of arrested persons, State-
wise. who belonged to (i) general trade, 
(ii) business, (iii) food produc:tion, (iv) 
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food trade, (.) political parties and (vi) 
who are known unsocial elements ; 

(d) the names of the States that have ap-
plied D.I.R. after the general elections and 
for what purposes, and how many persons 
have been arrested under the D .I.R.; 
and 

(e) how many writ petitions were made 
against P.D. Act and D.I.R. arrests and in 
how many cases courts ordered to free the 
arrested persons ? 

THE MlNISIER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) : (a) to 
(c) and (e), A statement giving the infor-
mation for the period 1st March, 1967 to 
31st October. 1967 is laid on the Table 
of the House. [Placed in Library. See. No. 
LT-178SI67]. 

(d) 174 persons were arrested in Assam 
and 3 were arrested in Tripura under the 
Defence of India Rules. The reasons for· 
taking action under the Defence of India 
Rules are being ascertained. Infonnation 
in respcet of Jammu & Kashmir and Naga-
land is being collected. 
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